an>
Title: Papers laid on the Table of the House by Ministers/members.
HON. SPEAKER: Now, papers to be laid.
THE MINISTER OF FINANCE, MINISTER OF CORPORATE AFFAIRS AND
MINISTER OF INFORMATION AND BROADCASTING (SHRI ARUN JAITLEY): I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions):-
(i) Detailed Demands for Grants of the Ministry of Corporate Affairs for the year 2015-2016.
[Placed in Library, See No. LT 2152/16/15]
(i) Outcome Budget of the Ministry of Corporate Affairs for the year 2015-2016.
[Placed in Library, See No. LT 2153/16/15]

(2) A copy of the Competition Commission of India (Salary, Allowances and other Terms and Conditions of Service of Chairperson and other

Members) Amendment Rules, 2015 (Hindi and English versions) published in Notification No. G.S.R.70(E) in Gazette of India dated 4th
February, 2015 under sub-section (3) of Section 63 of the Competition Act, 2002.

[Placed in Library, See No. LT 2154/16/15]

(3) A copy of the Notification No. S.0. 354(E) (Hindi and English versions) published in Gazette of India dated 5t" February, 2015, exempting the
Vessel Sharing Agreements of Liner Shipping Industry from the provisions of Section 3 of the Competition Act, 2002 issued under clause (a) of
Section 54 of the said Act.

[Placed in Library, See No. LT 2155/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF DEFENCE (RAQ INDERJIT SINGH): On
behalf of Shri Manchar Parrikar, I beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of
Defence for the year 2015-2016.

[Placed in Library, See No. LT 2156/16/15]

3usilent #ARidl, e 3l aAdeiforas R #icft (off 2w Remer ueraer) @ wrorofler sreer off, d ad 2015-2016 & e 3usiest awwd Romer, 3usis #@d, e iz
andsiforas faeraur sicprera 6 swjeroll @t e wiel Bt v gfer (Rodt e aR)sh sizasaur) s ucer 2 un §

[Placed in Library, See No. LT 2157/16/15]

g, o1y ftz e Jewt et (off aserzrer i) ¢ ottt areist Sft, 9 foreiferfiaa udt @ veas-ves yfer (faedt aem aPsh sizesar) i uee Uz IxT &i-
(1) af 2015-2016 ¥ fore 2pg91, o 3iie A=W IeHT FeqreRT Bt smiaTol Bt R a1

[Placed in Library, See No. LT 2158/16/15]
(2) ad 2015-2016 ¥ fore 21gan, creg sl sreen sewn sicpicrer w1 afome @i,

[Placed in Library, See No. LT 2159/16/15]

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI MANEKA SANJAY GANDHI): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Public Cooperation and Child Development, New Delhi,
for the year 2013-2014, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Public Cooperation and Child
Development, New Delhi, for the year 2013-2014.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2160/16/15]



(3) A copy of the following papers (Hindi and English versions) under Section 14 of the National Commission for Women Act, 1990:-
(i) Annual Report of the National Commission for Women, New Delhi, for the year 2012-2013.

(ii) Action Taken Report on the recommendations contained in the Annual Report of the National Commission for Women, New Delhi, for the
year 2012-2013.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 2161/16/15]
(5) A copy each of the following papers (Hindi and English versions):-
(i) Detailed Demands for Grants of the Ministry of Women and Child Development for the year 2015-2016.
[Placed in Library, See No. LT 2162/16/15]
(ii) Outcome Budget of the Ministry of Women and Child Development for the year 2015-2016.
[Placed in Library, See No. LT 2163/16/15]

JmnfSies swrer of affraifyar sicgerer 9 arsw sicfl (off Rsrr stiuer): smorefle srerer Sh, 3 off enavde sieca & 3w A BreafeiBoa udgl 6 va-vaw gfer (Redt aen PR
JAIAI0T) FHIN UCET U IXICT &

(1) anf 2015-2016 ¥ fere amwnfdes semwr afie siftroif¥ar siqrerr & serarel & R #@ib)

[Placed in Library, See No. LT 2164/16/15]

(2) af 2015-2016 5 fere menfias s sz afteoif¥ar sorern o afyomeft aore,
[Placed in Library, See No. LT 2165/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): On behalf of Dr. Harsh Vardhan, I beg to to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-
(i) Review by the Government of the working of the Central Electronics Limited, New Delhi, for the year 2013-2014.

(i) Annual Report of the Central Electronics Limited, New Delhi, for the year 2013-2014, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2166/16/15]

Fificerht i wriap wrifsaE iR B s didl, Rder sqrerr 3 s Adt aer yareft smditer ort siqern 3 2w aidt (S (Aafera) ferr gane Big) @ amereft
arezret oft, 3 af 2015-2016 ¥ fere Fif¥crbt 3z wrfan GrRicammr dqrer & ufvmft asre Ht oo gfer (Bodt den sB)sh sizaor) Jen uea w 3z g

[Placed in Library, See No. LT 2167/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF DEFENCE (RAQ INDERJIT SINGH): I
beg to lay on the Table a copy each of the following papers (Hindi and English versions):-

(1) Detailed Demands for Grants of the Ministry of Planning for the year 2015-2016.

[Placed in Library, See No. LT 2168/16/15]
(2) Outcome Budget of the Directorate General Married Accommodation Project for the year 2015-2016.

[Placed in Library, See No. LT 2169/16/15]
(3) Outcome Budget of the Ex-servicemen Contributory Health Scheme for the year 2015-2016.

[Placed in Library, See No. LT 2170/16/15]



(4) Outcome Budget of the National Cadet Corps for the year 2015-2016.

[Placed in Library, See No. LT 2171/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): On behalf of Shri Dharmendra Pradhan, I beg to lay on the Table a copy of the Detailed
Demands for Grants (Hindi and English versions) of the Ministry of Petroleum and Natural Gas for the year 2015-2016.

[Placed in Library, See No. LT 2172/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): On behalf of Shri Prakash Javadekar, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Wildlife Institute of India, Dehradun, for the year 2011-2012, alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Wildlife Institute of India, Dehradun, for the year
2011-2012.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 2173/16/15]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Wildlife Institute of India, Dehradun, for the year 2012-2013, alongwith
Audited Accounts.

(i) copy of the Review (Hindi and English versions) by the Government of the working of the Wildlife Institute of India, Dehradun, for the year 2012-
2013.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 2174/16/15]

(5) (i) copy of the Annual Report (Hindi and English versions) of the Wildlife Institute of India, Dehradun, for the year 2013-2014, alongwith Audited
Accounts.

(i) copy of the Review (Hindi and English versions) by the Government of the working of the Wildlife Institute of India, Dehradun, for the year 2013-
2014.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.
[Placed in Library, See No. LT 2175/16/15]
(7) A copy of the Outcome Budget (Hindi and English versions) of the Ministry of Environment, Forest and Climate Change for the year 2015-2016.
[Placed in Library, See No. LT 2176/16/15]

Ferz gdi 8] fepr seqrer & s s}, gemor il i 3 s Aidt, oo, o Borea sz Gt sdqrern i 2w didl, uzav ol Remern & e aidl aar siafds
ferermet 3t 21ow aicft (31, Ridog, Big) + mrorofter s oft, & Peoferfaa udl & vw-vas yfer (RBodt aen P 2izarun) 21em ycer U2 2@ &:-

(1) ot 2015-2016 ¥ ferw 3er2 yet 8ef, Rievrar siegrerer &t arofarot &Y e arid)

[Placed in Library, See No. LT 2177/16/15]
(2) at 2015-2016 ¥ fere 3r12 ud 8ie, ferr siqrerr &t ubomft asre)

[Placed in Library, See No. LT 2178/16/15]
(3) ot 2015-2016 > fere ey Syl Rt B rofaroit B Rzeger i

[Placed in Library, See No. LT 2179/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS (SHRI SARBANANDA SONOWAL): On behalf of Shrimati Nirmala
Sitharaman, I beg to lay on the Table:-



(1) (i) A copy of the Annual Report (Hindi and English versions) of the Rubber Board, Kottayam, for the year 2013-2014.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Rubber Board, Kottayam, for the year 2013-2014, together with Audit Report
thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Rubber Board, Kottayam, for the year 2013-2014.
(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 2180/16/15]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Agricultural and Processed Food Products Export Development Authority,
New Delhi, for the year 2013-2014.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Agricultural and Processed Food Products Export Development Authority, New
Delhi, for the year 2013-2014, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Agricultural and Processed Food Products Export
Development Authority, New Delhi, for the year 2013-2014.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 2181/16/15]

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Chanderi Development Society for Weavers, Chanderi, for the year 2013-
2014, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Chanderi Development Society for Weavers,
Chanderi, for the year 2013-2014.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.
[Placed in Library, See No. LT 2182/16/15]

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Baddi Infrastructure, Baddi, for the year 2013-2014, alongwith Audited
Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Baddi Infrastructure, Baddi, for the year
2013-2014.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.
[Placed in Library, See No. LT 2183/16/15]

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Foundry Cluster Development Assaciation, Kolkata, for the year 2013-2014,
alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Foundry Cluster Development Association,
Kolkata, for the year 2013-2014.

(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (9) above.
[Placed in Library, See No. LT 2184/16/15]
(11) A copy each of the following papers (Hindi and English versions):-
(i) Detailed Demands for Grants of the Ministry of Commerce and Industry for the year 2015-2016.
[Placed in Library, See No. LT 2185/16/15]
(ii) Outcome Budget of the Department of Commerce, Ministry of Commerce and Industry, for the year 2015-2016.
[Placed in Library, See No. LT 2186/16/15]
(ii) Outcome Budget of the Department of Industrial Policy and Promotion, Ministry of Commerce and Industry, for the year 2015-2016.
[Placed in Library, See No. LT 2187/16/15]

(12) A copy of the Agricultural and Processed Food Products Export Development Authority (Amendment) Rules, 2014 (Hindi and English versions)

published in Notification No. 5.0.1038(E) in Gazette of India dated 4t" April, 2014 under Section 34 of the Agricultural and Processed Food Products
Export Development Authority Act, 1985.

(13) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (12) above.

[Placed in Library, See No. LT 2188/16/15]



(14) A copy of the Cardamom (Licensing and Marketing) Amendment Rules, 2014 (Hindi and English versions) published in Notification No.
G.S.R.816(E) in Gazette of India dated 18th November, 2014 under Section 40 of the Spices Board Act, 1986.

[Placed in Library, See No. LT 2189/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): On behalf of Dr. Mahesh Sharma, I beg to lay on the Table a copy of the Outcome Budget
(Hindi and English versions) of the Ministry of Tourism for the year 2015-2016.

[Placed in Library, See No. LT 2190/16/15]

a1g Fieyrer af arwe Jict (off s alerdt): aorofter arerer oft, 3 arler swawr affrsvr aiftifererr, 2008 6t arer 26 T sield st PraféRan sftREes B vw-uw gfr
(foet wrenm 3PSl JraruT) BT UCe UT IXTAT -

(1) @r.am.3233 (ar) i 18 Rewaz, 2014 @ seer & e 3 gewifdi g e aen ot 2l sodaur aiftrasvor afdferm, 2008 &t anr 11(1) & sivela 9w swrerr & areergrar
P20 B e "oarrmelter” B BigRep ke S0 P ai 3 2

(2) @1.31.281 (ar) sit 29 sroradt, 2015 ¥ smreer B reru A gaorfdier gam en cen ot 2l spduvr aiffaseor aiféforee, 2008 ot emar 11(1) ¥ el dasr sz Hren ud
3e], sarmer @t g serrer A5 = 3 aféeifer s smer ¥ a3 &

(3) wr.am, 282 (ar) afiz wr.am, 283(ar) sit 29 seradt, 2015 A smar A5 rocy 3 gasifdier gam e cren SNt 2redlr seduvr ifdrep2or aifdifereer, 2008 6 arar 11(3) A5 sierefer
9y GerRnern &l aregran Wl b e "sernelor” Y Brfes Row smer & afk 3 &

(4) @r.am. 289 (ar) it 30 sroradl, 2015 A5 smaer A5 oty 3 yeoildrer gaim e e it 2recler seduur aifdrasau afdform, 2008 61 e 11(3) A5 sicela R serener 6t
reIgrerT a3t A e “seremeltor” Y forifes fasw Sier A5 ay 3 &

(5) wr.am. 294 (31) st 31 soadt, 2015 A5 smaer A5 Forue] F gorfdnT &3 om e off Aecter soduur aifdrsaor siftform, 2008 &t arer 15 (1) A sieekr e soduur
sifdrasaur &1 3l 2 w9l B Aarerol & R el siffrlsiast & Brafer e sor a5 aiy 3 §

[Placed in Library, See No. LT 2191/16/15]

ooft aicper 3t arsw dicfl (. dofta aifermer) : srorofter sreargr Sft, 3 off Maotend wearshiond defyen oft 61 sz A smagveaw axqg afdferepr, 1955 & wrar 3 & el s
foraarferfiae affyeenall &t vas-uas yfer (Redl aen sPjsh sizmaun) Fem ueer uz X &:-

(1) or.am. 295 (ar) sit 31 sworadl, 2015 & sieer & 2rerucy A gaoiidrer gam en aen Brerb grr 3 sfeafian wmffga sdwat & o o ST @) sdees (freipor) ander, 1985
& xis 20 2 ¥ eflor g1 aifdrpaon & Yool B arflz A ar ad 6 Aeremafd oo b R iR foen arn 3

[Placed in Library, See No. LT 2192/16/15]

(2) @r.am. 296 (ar) it 31 Sioredl, 2015 & sirer A5 2roruey 3 gesIHORT F3iw e e BRRS g 39 falian st 3det o RifiSernr 3duw (Briqun) e, 1985 &
xws 20w & awdlor s aiffreyaon & yestorer @1 ardta 3 dior ad &1 smafér arap sz 3 fafoifdia Row srot & sieer 3 forerr fasen srn &

[Placed in Library, See No. LT 2193/16/15]
(3) 3dees (foriqur) sioleer andar, 2015 st 31 sworadt, 2015 & sz & rerucy 3 aiftRyron iz @.am, 297 (ar) 3 yafor gu &

[Placed in Library, See No. LT 2194/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): I beg to lay on the
Table a copy each of the following papers (Hindi and English versions):-

(1) Detailed Demands for Grants of the Ministry of Heavy Industries and Public Enterprises for the year 2015-2016.

[Placed in Library, See No. LT 2195/16/15]

(2) Outcome Budget of the Ministry of Heavy Industries and Public Enterprises for the year 2015-2016.

[Placed in Library, See No. LT 2196/16/15]

aTer Jeot fipTRr aicrerr 3 s Jict (1. 2roiae wdfkn): arerelr areeer #dc, & froiferan ug s ucer Uz @ §

(1) (uw) drererar $Reeye e Rrerwa St T wus R, adierg & ad 2013- 2014 & aitfs gfrcer &t vas gfer (Redt aen aE)sh Hwaeor) aen
ciEmusifae s



(<) arererar $Reeue siiw Rrorwa &at Loivr wus frrd, ddke & ad 2013- 2014 & orlkow B wER gr1 Wwien & oo gfa (R a=n E)El
FizEuT)|

(2) sueies (1) 3t sfcafiaa udl @1 31 uca Uz 336! A gu Rera & oruil @) corfal aren Rrazor (2ed) aen siE)sh sizaszon)i

[Placed in Library, See No. LT 2197/16/15]
(3) $Rerer $Reewe Jiiw 2asidish Fsd, Fsdbt A ad 2013-2014 B aififas A B was gfr (Red aen Jis)si 2izas2vr) aen 3ot uz deafien g
(4) suries (3) 3t sfeerfaa gl @ 2 ucer u 7T 3 g Ricwa A wrUl @ gerlol aren Rrazor (Raé cren sid)sh sizawor) |

[Placed in Library, See No. LT 2198/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): On behalf of Shri Y.S. Chowdary, I beg to lay on the Table a copy each of the following
papers (Hindi and English versions):-

(1) Detailed Demands for Grants of the Ministry of Earth Sciences for the year 2015-2016.
[Placed in Library, See No. LT 2199/16/15]
(2) Outcome Budget of the Ministry of Earth Sciences for the year 2015-2016.

[Placed in Library, See No. LT 2200/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT SINHA): I beg to lay on the Table -

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Pension Fund Regulatory and Development Authority, New Delhi, for the year
2013-2014, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Pension Fund Regulatory and Development
Authority, New Delhi, for the year 2013-2014.

[Placed in Library, See No. LT 2201/16/15]

(2) A copy of the Notification No. G.S.R.686(E) (Hindi and English versions) published in Gazette of India dated 25t September, 2014 regarding
reorganisation of the jurisdiction of DRTs under DRATs at Chennai, Mumbai and Kolkata to rationalize the workload issued under sub-section
(2) of Section 3 of the Recovery of Debts Due to Banks and Financial Institutions Act, 1993.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.
[Placed in Library, See No. LT 2202/16/15]

(4) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 15 of the Government Savings Banks Act,
1873:-

(i) The Sukanya Samriddhi Account Rules, 2014 published in Notification No. G.S.R.863(E) in Gazette of India dated 3'd December, 2014.

(i) The Senior Citizen Savings Scheme (Amendment) Rules, 2014 published in Notification No. G.S.R.392(E) in Gazette of India dated 10t
June, 2014.

[Placed in Library, See No. LT 2203/16/15]

(5) A copy of the Public Provident Fund (Amendment) Scheme, 2014 (Hindi and English versions) published in Notification No. G.S.R.588(E) in
Gazette of India dated 14t August, 2014 under Section 12 of the Public Provident Fund Act, 1968.

[Placed in Library, See No. LT 2204/16/15]

(6) copy of the J & K Grameen Bank Service (Amendment) Regulations, 2013 (Hindi and English versions) published in Notification No.

PSF/Notification/JKGB/14/665 in Gazette of India dated 24t" November, 2014 under sub-section (2) of Section 30 of the Regional Rural Banks
Act, 1976.

[Placed in Library, See No. LT 2205/16/15]

(7) A copy of the Indian Insurance Companies (Foreign Investment) Rules, 2015 (Hindi and English versions) published in Notification No. G.S.R.
115(E) in Gazette of India dated 19t" February, 2015 under sub-section (3) of Section 114 of the Insurance Act, 1938.

[Placed in Library, See No. LT 2206/16/15]



(8) A copy of the One Rupee Currency Notes Rules, 2014 (Hindi and English versions) published in Notification No. G.S.R. 740(E) in Gazette of India
dated 22nd October, 2014 under Section 25 of the Coinage Act, 2011.

[Placed in Library, See No. LT 2207/16/15]

(9) A copy each of the following papers (Hindi and English versions) under Article 151(1) of the Constitution:-

(i) Report of the Comptroller and Auditor General of India-Union Government (No. 3 of 2015)-Department of Revenue-Direct Taxes, for the
year ended March, 2014.

[Placed in Library, See No. LT 2208/16/15]

(i) Report of the Comptroller and Auditor General of India-Union Government (No. 5 of 2015)-Performance Audit on Assessment of
Assessees in Pharmaceuticals Sector, Department of Revenue-Direct Taxes, for the year ended March, 2014.

[Placed in Library, See No. LT 2209/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (COL. RAJYAVARDHAN RATHORE): I beg to lay on the Table

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Children's Film Society, India, Mumbai, for the year 2013-2014, alongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Children's Film Society, India, Mumbai, for the year
2013-2014.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2210/16/15]

(3) A copy of the Outcome Budget (Hindi and English versions) of the Ministry of Information and Broadcasting for the year 2015-2016.

[Placed in Library, See No. LT 2211/16/15]

*m22

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIYO): I beg to lay on the Table —

(1) A copy of the Annual Report (Hindi and English versions) of the Rajghat Samadhi Committee, New Delhi, for the year 2013-2014, alongwith

Audited Accounts.
(2) A copy of the Review (Hindi and English versions) by the Government of the working of the Rajghat Samadhi Committee, New Delhi, for the
year 2013-2014.
[Placed in Library, See No. LT 2212/16/15]
12.07 hrs
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